FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF PRATIBHA SKYSCRAPERS

PRIVATE LIMITED
SI. | PARTICULARS DETAILS
No.
1. | Name of corporate debtor Pratibha Skyscrapers Private Limited
2. | Date of incorporation of corporate debtor 29th November, 2010
3. | Authority under which corporate debtor is Registrar of Companies- Pune,
incorporated / registered Maharashtra

4. | Corporate Identity No. / Limited Liability U45209PN2010PTC137867
Identification No. of corporate debtor

5. | Address of the registered office and principal | PI No. 49-50, Ramnagar Tal Karveer,

office (if any) of corporate debtor Kolhapur — 416005
6. | Date of closure of Insolvency Resolution 17th July, 2020
Process
7. | Liquidation commencement date of corporate | 13th July, 2022*
debtor
8. | Name and registration number of the Ms. Jovita Reema Mathias

insolvency professional acting as liquidator | Reg. No. IBBI/IPA-002/1P-
N00337/2017-2018/10941

9. | Address and e-mail of the liquidator, as Address: 306, A Wing, Rustomjee
registered with the Board Central Park, Andheri Kurla Road,
Chakala, Andheri East, Mumbai City,
Mabharashtra, 400069

Email: ip.reemajm@gmail.com

10. | Address and e-mail to be used for Address: 306, A Wing, Rustomjee
correspondence with the liquidator Central Park, Andheri Kurla Road,
Chakala, Andheri East, Mumbai City,
Maharashtra, 400069

Email:ip.reemajm@gmail.com,
cirp.pratibhaspl@gmail.com
11. | Last date for submission of claims 25th August, 2022*

*Note: The commencement of liquidation process was pronounced vide Order dated 13™ July,
2022; however, the same was uploaded on the NCLT website and communicated to the Liquidator
on 26" July, 2022.

Notice is hereby given that the National Company Law Tribunal (Mumbai Bench) has ordered the
commencement of liquidation of the Pratibha Skyscrapers Private Limited on 13" July, 2022.




The stakeholders of Pratibha Skyscrapers Private Limited are hereby called upon to submit their
claims with proof on or before 25th August, 2022, to the liquidator at the address mentioned

against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Jovita Reema Mathias

~ Reg No.: IBBI/IPA-002/IP-N00337/2017-2018/10941

Date: 29" July, 2022
Place: Mumbai
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THE GOA STATE CO-OPERATIVE MILK

CURTI, PONDA - GOA, 403401. www.goadairy.com

G

PRODUCERS’ UNION LTD.

CORRIGENDUM
GMU/PUR/RM/Corrigendum:905 Date: 28/07/2022
READ : OPEN TENDER NOTICE NO. GMU/PUR/RM/2022-23/893 DATED: 27/07/2022
Open Tenders invited vide said notice for supply of Cattle Feed Raw
Materials to Cattle Feed Plant of GOA STATE CO-OPERATIVE MILK
PRODUCERS’ UNION LTD, Curti - Ponda, Goa from the reputed
suppliers vide No.: GMU/PUR/RM/2022-23/893 dated: 27/07/2022
stands cancelled with immediate effect. Sdl-

(Parag M. Nagarcenkar)
Managing Director
Goa State Co-operative Milk Producer's Union Ltd.
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